Cases of Sedition Registered in State

549. Sh. Abhay Singh Chautala, M.L.A.: Will the Home Minister be pleased to state the
districtwise details of persons against whom the cases of sedition have been registered in state

during last 2 years i.e. 2019-2020 and 2020-2021?

Home Minister, Haryana

Reply:-

Sir, a statement is laid on the table of the House.



District wise detail of person against whom the case of sedition have been registered
in 2019-2020 and 2020-2021

01.04.2019 to 31.03.2020

District FIR No., dated, under section, and | Details of Persons against whom the cases of sedition
PS have been registered

GRP/H 1. FIR No. 86 dated 16.04.2019 Threatening  letter  received  from  terrorist

Ambala u/s 124A/ 153A/295A/505 (1)(b) | organization Jaish-e-Muhammad, Area Commander

Cantt. IPC GRPS Ambala Cantt. Mysore Ahmed, Jammu Kashmir Sindhu, Pakistan

2. FIR No. 100 dated 14.09.2019
u/s 124A/ 153A/95A/505 (1)(b)
IPC GRPS Rohtak

Received threat letter from terrorist organization
Jaish-e-Muhammad Area Commander Maisud
Ahmed (J&K) (Karachi) Pakistan




01.04.2020 to 31.03.2021

District FIR No., dated, under section, and | Details of Persons against whom the cases  of
PS sedition have been registered
Gurugram 1. FIR No. 137 dated 02.07.2020 | Gurpatwant Singh Pannu of Sikhs for Justice (SFJ)
u/s 124 A/153 ATIPC & 10 A, 13
UAPA Act 1967 PS Bhondsi.
2. FIR No. 09 dated 28.01.2021 (1) Rajdeep Sardesai, News Anchor, India Today
u/s 124 A/153 A/153 B/505 (IT) . _ _ i
120B IPC PS Bhondsi (i1) Shashi Tharoor, Member of Parliament- Indian
National Congress
(ii1) Mrinal Pande (Group Senior Editorial Advisor
of the National Herald)
(iv) Zafar Adha (Editor-in-chief of Urdu newspaper
Qaumi Awaz) who are collectively in—Incharge and
responsible for the publication of the news
in the print and electronic version of the National
Herald.
(V) Paresh Nath (Editor of the Caravan)
(VD) Anantnath, (Editor of the Caravan) and
(VII) Vinod K. Jose (Executive editor of the
Caravan)
Kurukshetra | FIR No. 597 dated 12.07.2020 w/s | Gurpatwant Singh (@ Pannu and others
10A /13 of UAPA 1967
153A/124 A TPC PS City
Thanesar.
Sirsa FIR No. 255 dated 25.08.2020 u/s | Gurmeet Singh R/o Tilokawala and 15/20 unknown
124 A/153 A/ persons.
148/149/153/186/353/341/342/50
6 IPC & 10/ 13 Unlawful Activity
Act 1967, PS Ellanabad.
GRP/H 1. FIR No. 69 dated 31.08.2020 From landline number 12026576269, a lady
Ambala u/s 124 A/505 (1) (b) IPC GRPS | unknown informed that she had come to know from
Cantt. Ambala Cantt. somewhere that Khalistanis will blow up railway
tracks.
2. FIR No. 107 dated 29.12.2020 | RPF Helpline New Delhi informed that information
u/s 124 A/505 /34 TPC GRPS has been received about the explosive material inside
Faridabad a red colored bag inside the train No. 02173
Shridham Express which has left for Jabalpur from
Nizamuddin railway station.
Jhajjar FIR No. 18 dated 15.01.2021 u/s | Sunil Gulia R/o Jahangirpur

121 /124 A/ IPC PS City
Bahadurgarh.
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